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The commodities involved are com-
puters, office machines, cotton fabriCs, 
glass sheet, car body buiJd~(s, coated 
fabrics, copper and copper alloy (pipes 
and tubes). The total a,mount of excibe 
duty ought to be evaded is about 
Rs. 16.7S crores (approx,) 

Tea Indu try Suffering Due to Low 
Price at International Level 

264. SHRI VlJAY KUM~R 

YADAV: Will tbe Minister of 
COMMBRCE AND SUPPLY be plea ed 
to state: 

(a) whether the tea industry IS 
suffering due to international mani .. 
pulator who price Indian tea at the 
arne level as inf rior t a produced by 

other countries; 

(b) if so, the detai Is thereof; and 

(c) whether Government have taken 
any mea ures to break this foreign 
strangle_hold with a view to see that 
Jndian tea fetches a resonable price? 

.THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
AND SUPPLY (SHRI P.A. SANGMA): 
(a) Pure Indian teas fetch higher prices 
in the International market as compared 
to tea from other countries, Unit 
f,o .b. xport price for India, Srilanka 
and Kenya, during the past three years 
is as (o]Jows : 

(US Dollar per kg) 

1981 1982 1983 

India 2.08 1.98 2.45 

Rri·Lanka 1,79 1.68 2.22 

Kenya 1.79 1. 1 1.84 

(b) and (c) Do not ari se. 

Stagnation in the I dian Economic 
Service 

26S. SHRI VILAS MUTTEMWAR: 
WiJl the Minister of FINANCE be 
pleased to state ; 

(a) whether four hundred young 
economists recrui ted by the UPSC 
through Atl India Competitive Exami· 
nation are stagnating for the last ten to 

fifteen years in the Indian Economic 
Service; and 

(b) if so, the steps Government 
propose to take to improve the pro-
peets of officers of this service 1 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JANARDHANA POOJARY) : 
(a) and (b) No Sir. However, with a 
view to improving the prospect of the 
service, a cadre review is being under-
taken by Government. 

LOan Given Under Various Schemes by 
Branche of Nationali ed Banks in 

Jabanabad, Gaya Di triet 

266. SHRI RAMASHRAY PRASAD 
SINGH : Win the Minister of 
FINANCE be pleased to state: 

(a) the total number of the branches 
of nationalised banks in the Jahanabad 
sub-division of Gaya district in Bihar; 

(b) the amount of loans given so 
f~r under agriculture irrigation and self-
employmen t schemes by these branches; 

(c) whether interest is cbarged even 
on the exempted amount of Joan sanc-
tioned for irrigation purposes (tube 
wells) by the banks; and 

(d) if so, the justificatio[\ therefor? 

THR MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) 
According to available informalion, as 
at the end of Decemb r, 1984 there were 
137 branches of commercial bank 
operating in Gaya District of Bihar. Of 
these 64 branches were thos of Pub lie 
Sector Banks. 

(b) Data reporting sy tern does not 
yield purpose-wise and cherne. wise in-
formation for each Sub-Division of the 
country in the manner desired. Tarsts 
and achievements of all banks in Gaya 
District under Action Plan, 1983 and 
corresponding target for 1984 are giveD 
below: 



(RI .. lakhs) 

AAP J983 AAP 1984 
___ ...... -----_-----

T rR ts Achiv. Tarl 
ment 

1. Asri-
ultures 605.35 261.S5 5.f4.35 

2. Industries 155,88 65.37 115.74 
3- Service 16&:71 289.10 168.77 

--- - - ----
Total 9JOOO 615.98 82886 

a f; mpJ t Sch:m 
is ClOD ,tn ,the to I a 0 t ion 
ed for Q y ·Di trict in 19 3 84 was 
R. 98.49 lakh. Again t shj the 

ount dis burs d w • 22.54 lath • 
For 1984 .. 85 till November, 1984 f tbe 
amount sanctioned and disbu ed i 
Rs. 127.81 lakhs and Rs. 121.84 laths 
respectiv 'yo 

(c) and (dr It is pre umed that the 
Honourable Member j re erring to the 
interes t on sub idy amount available for 
minor irrigation schemes under pro. 
gramme like Integrated Rural Develop-
ment Programme (l DPj. Under the 
revi ed arrangements, District Rural 
Development Agencies (D OAS) mmn-
tain ubsidy accounts with bank and 
the strbsidy paid to the beneficiaries j 
directly debited to the e account. 
Therefore. there is no question of charg. 
j OS ny i r t subsid. w~ f in 
om earlier cases where the total 

a ount b sed by the bank 
p diog receip of y. the b 
tie ' rie may have been r't uired to p 

on the ub' y moun iU 8 h 
ti lh amo t , i made a~ if I 
b, the conoe nOD 

P t or Ir. uri fj, 
Year Plan 

R ~ [ TI 
WiJl tbe ml of I 

D SUPPLY. e plea d 
to tate: 

(a itl1e v iou D encie of.oo 11- · 
~cb have be 0 han lisin th 

"port of jron ore; 

88 

(b) whe er Government have any 
proposal to inc.rea~ e the xporl of iron 
ore during the Seventh Five Year 
Plan; 

(c) if 0, the export target set in 
terms of quantity for the above plao 
p riod: and 

(d t . ~t pro d 0 , be ' taken 
to increase tbe export of iron are during 
the Seventh PIa n ? 

THE M NIS'ffiR OF STATE I THE 
MINISTRY OF COMMERCE AND 
SUPPLY (SHRI P . A .. ANGMA) : (a) 
Export of iron ore js canalt ed through 
Mineral & M tals Trading Corporation 
of India Ltd., except that iron ore of 
Ooan origin is a How d to be exported 
directly by Goan shipper to Japan, 
South Korea, Taiwan and We t Europe 
only. E'tport of iron ore pellet and 
Co.o live i cana); thro gh 
Kudremukh roo.ore Company L d. 

(b) Ye, ire 

(c) and (d) The export target for 
iron ore and ptopo cd to e taken to 
inCTe'a e h expo durin the Seventh 
Pi ear Plan are urre t}y under COh_ 
sid the Governm nt . 

RAMK 
MORE: Will the Mini ter of O J 
ME CE A D SlJPPLY be pi as d to 
state: 

(a) whether All India Manufac-
turer Organisation has urged Govern-
ment 0 ive high priority sta.tu to t 
textile industry; 

(b) -if t the et iJ ther~of' and 

(c) Government's reaction thereon ? . 
THE MINISTER 0 

T E M I::, R o · 
A . PL (SH I .A~ S NO A): 
(a) to (C) The All India Manufucturel" 
or8a nisation submi ttcd a memorandum 
to (he Export Committee on T xtite 
Industry in its meeting on the 4th 
March, 1985 at Delhi. The Export 




